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mining fight* in Kathara, Karanpura, 
Xorba and other areas?

Tfea MlaMar ef Steel, Mime and 
fid (Sardar gwaraa Sta|b): Claims 
have been received so far only in ret- 
pect'of mining rights acquired in the 
Xathara area and in GidJ, Saunda and 
Bachra in the Karanpura area.  The 
amount of the claim is about Rs. 23 
lakhs for the Kathara area and has 
been made by the Xathara Coal Com­
pany Ltd. As there are two other 
parties claiming a share of the com­
pensation, it is proposed to refer thâ 
matter to the Tribunal set up under 
the Coal bearing Areas (Acquisition 
and Development) Act,  1957.  The 
total compensation as  admitted  by 
Government will be  simultaneously 
deposited with the Tribunal.  In re­
gard to the Karanpura area, Messrs. 
Bird & Company are the claimants. 
They have asked for time to revise the 
details of the claim previously sub­
mitted by them to the National Coal 
Development Corporation.

Commt—ienar for Sales Tax, Delhi

•1343. Shri D. R. Chavan; Will the 
Minister of Home Affatn be pleased 
to state:

(a) whether it is a fact that  the 
rules regulating the appointment of 
Commissioner for Sales Tax,  Delhi 
were framed by the Delhi Administra­
tion and the Union Public  Service 
Conynfesion and it Is laid down therein 
that this post should be held only by 
an LA.S. or IJtS  Officer on tenure 
basis;

(b) whether the present incumbent 
of the post of Commissioner,  Sales 
Tax, Delhi belongs to either I.AS. or 
I.R.S.; and

(c) if not, why it has not been filled 
up in a 'manner conforming to  the 
prescribed rules and regulations?

The Minister of Home Affairs (Shri 
G. B. Pant): (a) Yes.

(b) No

(c) When the post fell vacant  fan 
August last, the present officer  has

been appointed merely in an 
capacity pehding the. selection of * 
permanent incumbent

Automatic Rifles for Armed Ftonaa

•ISM. Shri DiaMh Singh: Will the 
Minister of Defiance be pleased to state
whether there is a proposal to supply 
the Armed Forces  with  automatic 
rifles?

The Minister of  Defence  (Atari 
Krishna Meaea): Proposals in regard 
to the equipment of Armed  Itorcea 
personnel are continually under  re­
view.
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Maalana Asad’a Memoirs

f Shri U. C. Pataalk:
J Shri Anrobiado Ghoeal:
1 Shri Prakash Vir Shastri: 
(_ Shri Bibhuti Mtahra:

Will the Minister of Mwatka be 
pleased to state:

(a)  whether the manuscripts of the 
memoirs or autobiography of the late 
Maulana And is being preserved in 
the National Archives; and




